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ORDER

Per C.M.Garg, IM

This is an appeal filed by the assessee against the order of the
CIT(E), Hyderabad dated 17.8.2020 for the assessment year 2019-20.

2. Vide petition dated 11.3.2022, the assessee sought to withdraw the
appeal filed before the Tribunal on the ground that the assessee has
already availed registration u/s.10(23C) of the Act, to which, Id CIT DR did
not have any objection.

3. In the result, appeal filed by the assessee is dismissed as withdrawn.

Order pronounced on 11 /3/2022.

Sd/- sd/-
(Arun Khodpia) (Chandra Mohan Garg)
ACCOUNTANT MEMBER JUDICIAL MEMBER
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